
HIGH COURT OF JUDICATURE AT ALLAHABAD

WRIT - A No. - 2169 of 2026

Court No. - 33 

HON'BLE VIKAS BUDHWAR, J.

1. The writ petition is dismissed.

2. For order, see order of date, passed in Writ-A No.17088 of 2025.

February 23, 2026
N.S.Rathour
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